
HIGH COURT OF DELHI AT NEW DELHI 


Speed Post 
60:/

No.lsn6- /SIY./DHC 
DATED: Sl9 J J3 

From:­

The Registrar General 
High Court of Delhi 

New Delhi 


To:­

(As per attached list) 

Also on the website of Delhi High Court 

Sub:- QUOTATION FOR 200 NO'S WHITE CORRECTION FLUID PEN 

'FABER-CASTELL' MAKE 

Sir, 

This Court intends to purchase 200 no~. white correction fluid pens of 

'Faber-Castell' make for use in this Court. 

You are requested to submit necessary quotation for abovesaid 

requirement in a sealed envelope along with a sample of the same. The period of 

validity of rates should not be less than 60 days from last date of submission of 

quotation. 

The sealed envelope, superscribing thereon "QUOTATION FOR WHITE 

CORRECTION FLUID PEN 'FABER-CASTELL' " and addressed to "Registrar General, 

Delhi High Court, New Delhi", must reach to Administrative Officer (JudI.) 

(Stationery), LC-III Basement, Delhi High Court on or before n 1O~\ 135 pm. 

Yours truly 

~/~ 
(Jagdish Lal) 

Administrative Officer (J)(Sty.) 
for Registrar General 


